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MR. SPEAKER: Before 1 call upon the
Minister to reply, Madam Prime Minister
will make a statement.

DR. SUBRAMANIAM SWAMY (Bom-
bay North East): Are you replying to
him or are you making a statement?

THE PRIME MINISTER (SHRIMATI
INDIRA GANDHI): T am in the hands
of the Hon. Speaker.

DR. SUBRAMANIAM SWAMY: O.K
Whatever he says, you will do.

SHRIMATI INDIRA GANDHI: That
is right.

18.08 hrs.

STATEMENT RE: ISRAFELI INVASION
OF LEBANON

THE PRIME MINISTER (SHRIMATI
INDIRA GANDHI); No event in
recent  years has  pained  and
shocked humankind as the Israeli
invasion Lzbanon, the atrocities
committed there and the brutal, heartless
and merciless massacre of the civilian po-
pulation.

A matter of even greater shame is the
state of helplessness of the international
community in dealing with a Member of
the United Nations who has unabashedly
invaded another Member State. The Secu-
rity Council has passed unanimous resolu-
tions calling for a ceasefire and withdraw-
al. These have been arrogantly ignored.
World leaders have condemned these ac-
tions. This has had no impact on Israel.
While withdrawing its military presence
from West Beirut, the PLO was guaran-
teed protection of the Palestinian civilian
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population. Nevertheless, over 1000 def-
enceless men, women and children were
massacred in a manner reminiscent of the
atrocities committed during World War IL
Even those who have been sympathetic to
Israel and people in Israel itself are pro-
testing against such deeds. We have heard
~of PLO prisoners being tortured in Is-
rael.

As hon. Members are well aware, there
has been massive public sympathy in India
for the unimaginable sufferings of the
Palestinian people. Our hearts and sym-
pathies go out to them. Their lands were
forcibly occupied. They are homeless, hav-
ing been drivem out of their hearths and
homes. For over three decades theirs has
been a life of humiliation, misery  and
suffering.

We view this Israeli aggression and
their acts of genocide with abhorrence. We
have made our views known in public, at
the United Nations, and in many chaen-
celleries of the world. I have written to
sevefal world leaders. 1 have personally
spoken to others whom I have met since
the Israeli aggression. If universally ac-
cepted norms of international law and
behaviour are to be observed and respect-
ed, as they must be, them due value must
be placed on human life and property
whether in Europe, America, Africa or
Asia, and global peace, stability and secu-
rity must not be further jeopardised. We
have to work collectively for a just, equit-
able and durable solution.

A sense of urgency is essential. A very
heavy price has been paid in the form of
military destruction, loss of human lives,
and sufferings of hundreds of thousands of
helpless human beings. Even today the
atmosphere in West Asia is increasingly
surcharged with emotions of anger and
hatred, of revenge and reprisals. All this
must be ended. The use of force has never
brought any lasting solution, Destruction
and Killing is self-defeating. The interest
of all peoples is to live in an atmosphere
of co-operation and friendship. We cannot
covef or retain what does mot belong to
us. We must not deny to others their rights
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and what is theirs. Lands forcibly occupied
must, therefore, be wvacated. People who
have Been uprooted and rendered homeless
must be rehabilitated and provided a State
of their own. Countries in the region must
be assured of their security within inter-
nationally recognised fromtiers.

Therefore we appeal to all, par-
ticularly those in a  position to
influence Isreal, to spare no effort in pre-
vailing upon Isreal to withdraw from
Lebanon without delay. This must be the
first step in a long process of finding a
solutiom to the larger problem. Our fore-
most priority must be to work collectively
in initiating a new peace process towards
a comprehensive and final settlement.

The tragedy of Lebanon has been graf-
ted on the tragedy of Palestine. The UN
Peace Keeping Forces and others are
there. There exist several resolutions of
the United Nations Security Council and
General Assembly, and lately there have
also been some noteworthy plants and pro-
posals. We welcome any efforts towards a
peaceful settlement. We have in initiate
and encourage trends of conciliation
and negotiations. The  parties direc-
tly involved, which must include the
PLO, need to play a major role and these
efforts should also have the full involve-
ment and support of the supar powers. 1
should like to assure Hon'ble Members
that India will not be found wanting in
this regard.

SHRI SATYASADHAN CHAKRA-
BORTY (Calcutta South): The Americans
guaranteed security to P.L.O. Why do you
not condemn the Americans? Philip Habib
guaranteed security to Palestinians there.
On that condition they were there.

MR. SPEAKER: Please sit down,

SHRI SATYASADHAN CHAKRA-
BORTY: There is mo mention of that
thing that there was guarantee by the
Americans. :

PROF. RUP CHAND PAL: There
should be discussion.

MR. SPEAKER: Rules do not allow.
So simple it is.

(Interruptions)
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MR. SPEAKER: Professor, you are an
educated person. You know what the rulgs
are, What is the fun? You can give notice.
Because rules do not permit I canmot

‘allow. 1 go by the book.

SHRI SUNIL MAITRA
North East): Is

(Calcutta
there any objection for

«discussion?

(Interruptions)

SHRI SATYASADHAN CHAKRA-
BORTY: There was guarantee by the
Americans. (Interruptions)

MR. SPEAKER: Professor, you are
un-necessarily doing all this, What is the
fun of it? You are transgressing the rules.
I camnot allow.

SHRI SATYASADHAN CHAKRA-
BORTY: 1 want to draw your altention.
Why is the Government of India not....
(Interruptions)

MR. SPEAKER: If
like this, what can 1 do?
(Interruptions)

MR. SPEAKER: You must dictated by
the sense of the rules.

a Professor does

18.13 hrs.

CALLING ATTENTION TO MATTER
OF URGENT PUBLIC IMPORTANT—
CONTD,

REPORTED DISCONTENTMENT AMONG POLICE
PERSONNEL IN VARIOUS STATES AND ACTION
TAKEN BY GOVERNMENT.
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DR. SUBRAMANIAM SWAMY: Is
he making a statement on Israel?

SHRI P. C. SETHI: 1 am replying to
Shri Saran,
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MR. SPEAKER: No. You cannot
raise. The Rule does not allow. Why are
you violating the rules?
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